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 year  1990-91  along  with  Audited
 Accounts  and  comments  of  the
 Comptroller and  AuditorGeneral
 thereon.  [Placed  in  Library.  See
 No.  LT-1783/92]

 (2)  (i)  A  copy  of  the  Annual  Admini-
 stration  Repori  (Hindi  and  Eng-
 lish  versions}  of  the
 Viskhapatnam  Pont  Trust  for  the
 year  1990-91.

 (ii)  Acopy  of  the  Review  (Hindi  and
 English  versions)  by  the  Govern-
 ment  on  the  working  cf  the
 Visakhapatnam  ८  Trust  forthe
 year  1990-91.

 (3)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (2)
 above.[Placed  in  Library.  See  No.  LT-1784/
 92]

 Notification  under  Coinage  Act.  1906
 Reports  of  Ellaqusi  Dehat  Bank.

 Hazaribogh,  Kshetriya  Eramin  Bank,
 Nawabyanj  for  1990-91  with  Accounts

 and  Auditors  Report  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHR!  DALBIR
 SINGH):  1  9e9  to  lay  on  the  Table:—

 (1)  Acopy  of  the  Coinage  (Standard  Weight
 and  Remedy  of  the  Commemorative
 Coins  of  Five  Rupees.  Two  Rupees  and
 One  Rupees  containing  Copper  75  per
 cent  and  Nickel  25  per  cent)  coined  on
 the  occasion  of  “India  Tourism  Year,
 1991”.  Rules,  1991.0  (Hindi  and  English
 versions)  published  in  Notification  No.
 $.Q.  716(E) in  Gazette  of  India  dated
 the  23rd  October,  1991  under  sub-
 section  (3)  of  section  21  of  the  Coinage
 Act,  1906,{Fiaced  in  Lisrary  See  No.

 LT-1785/02]
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 (2)  A  copy  each  of  the  following  Reports
 (Hindi  and  English  versions)  :-

 (i)  Report  of  the  Ellaquai  Dehati
 Bank  for  the  year  1959-90  to-
 gether  with  Accounts  and  Audi-
 tors  Report  thereon.[Placed  in
 Library.  See  No.  LT-1786/92}

 (ii)  Report  of  the  Hazaribag  Kshet-
 riya  Gramin  Bank,  Nawabganj,
 for  the  year  1990-91  together
 with  Accounts  and  Auditor's
 Report  thereon.(Placed  in
 Library.  See  No.  LT-1787/92]

 (ii)  Repent  of  tie  Siivalik  Kshetriya
 Gramin  Bank.  Hoshiarpur,  forthe
 year  1990-91  together  with
 Accounts  and  Auditor's  Report
 thereon.[Placed  in  Library.  See
 ‘No.  LT-1788/92}

 (iv)  Report  of  the  Marathwada
 Gramin  Bank,  Nanded,  fer  the
 year  1990-91  together  with
 Accounts  and  Auditor's  Report
 thereon.[Placed  in  Library.  See
 No.  LT-1789/92}

 (v)  Report  of  the  Mizoram  Rural
 Bank,  Aizawl,  for  the  year
 1990-91  together  with  Accounts
 and  Auditor's  Report  thereon.
 {Placed  in  Livrary.  See  No.
 LT-1790/92}

 (vi)  Report  of  the  Pandyan  Grama
 Bank,  Sattur,  for  the  year
 1990-91  together  with  Accounts
 and  =  Auditor's  Report
 thereon.[Placed  in  Library.  See
 No.  LT—-1791/92]

 Detailed  Demands  for  Grants  of  the
 Ministry  of  Labour  for  1992-93

 T=  DEPUTY  MINISTER  IN  THE


